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1 2 3 4 1 2 3 4

4. 06049100 Fresh Free 30. 15169013 Chillies/capscum oil Free

5. 06049900 Other Free
31. 15159014 Turmeric oil Free

6.

7.

8.

07099004

07111000

07112000

Green pepper

Onions

Olives

Free

Free

Free

32.

33.

34.

15159016

15159017

170220
00.90

Ajwan seed oil 

Garlic oil 

Other

Free

Free

Free

9. 07113000 Capers Free 35. 17049001 Sweetmeat Free

10. 07114000 Cucumbers and gherkins Free 36. 19041002 Pawa, mudi etc. Free

11. 07119001 Green pepper in brine Free 37. 19053001 Communion waters 
sealing wafers etc.

Free

12. 07119002 Assorted canned 
vegetables Free 38. 20083009 Other citurs fruits 

prepared or preserved
Free

13.

14.

07119009

07123001

Vegetables provisionally Free 
preserved in brine/in sulphur 
water/other preservative 
solution but unsuitable for 
immediate consumption

Mushrooms (including 
morels) Free

39.

40.

41.

42.

20084000

20085000

20086000

20087000

Pears prepared or 
preserved

Apricots

Chorrios

Peaches

Free

Free

Free

Free

15. 07123002 Tmffles dried Free 43. 20088000 Strawberries Free

16. 07129001 Asparagus dried Free
«

44. 20089912 Grapes, prepared or 
preserved

Free

17.

18.

07129005

07129009

Marjoram, oregano 

Others, dried

Free

F^ee

45.

46.

20089913

20089914

Apples, prepared or 
preserved

Guava, prepared or

Free

Free
19. 07141000 Manioc (cassava) Free preserved

20. 07149001 Sago pith Free 47. 20089919 Other fruits, prepared or 
preserved

Free

21. 08012100 In shell Free 48. 20091100 Frozen Free

22. 08012200 Shelled Free 49. 20091900 Other Free

23. 08029009 Others Free 50. 20097000 Apple juice Free

24. 08105000 Kiwifruit Free 51. 20098001 Mango juice Free

25. 13019031 Balsam of Tolu/Peru/ Free [English]

Copaiba/Gurjan Prime Minister Rojgar Yojana

26. 15156000 Jojoba oil and its fractions Free 1555. SHRI JANG BAHADUR SINGH PATEL:

27. 15159002 Chul moogra oil Free SHRI RAMANAND SINGH :

28. 15159003 Mowra oil Free . SHRIMATI KAMAL RANI :

29. 15159004 Kokam oil Free SHRI DATTA MEGHE :
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Will the Minister of INDUSTRY be pleased

to state:

(a) the target fixed and achievement made 
during each of the last three years under the Prime 
Minister Rozgar Yojana, State-wise;

(b) the reasons for not achieving the target;

(c) the number of SC/ST entrepreneurs out 
of the total entrepreneurs granted loans under PMRY, 
State-wise; and

(d) the funds allocated by the Government 
under PMRY, State-wise?

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT) : (a) and (b) State-wise targets fixed and achieve
ments made during the last three years i.e. 1995-96,
1996-97 and 1997-98 under the Prime Minister's Rozgar 
Yojana are enclosed as Statement-!. In most of the 
States/UTs targets in terms of sanctions have been 
achieved; in some cases there is slippage due to lower

participation by youths, lower sponsoring to Banks by 
States/UTs and tower sanctions by Banks.

(c) A statement showing State-wise number of 
SC/ST entrepreneurs out of total entrepreneurs granted 
loans under Prime Minister’s Rozgar Yojana during the 
last three years i.e. 1995-96, 1996-97 and 1997-98 is 
enclosed as Statement-ll.

(d) The Central Govt, releases funds for training, 
preparation of project profiles, market survey, concurrent 
evaluation, contingency funds for operative purposes etc. 
to the State Governments. A statement showing State-wise 
funds allocated by the Central Government to State 
Governments under Prime Minister's Rozgar Yojana during 
the last three years i.e. 1995-96, 1996-97 and 1997-98 is 
enclosed as Statement-Ill.

In addition, the funds for subsidy @ 15% 
subject to an upper ceiling of Rs. 7,500/- per benefici
ary are released to the Reserve Bank of India by the 
Central Govt. The RBI distributes funds to various 
banks which may be operating in one or more States.

Statennent-I

State-wise target and achievement under the Pnme Minister'js Rozgar Yojana 
during 1995-96, 1996-97 and 1997-98 as reported by States/UTs

SI. State/UT 1995-96 1996-97 1997-98
No. Target No. of

Applications
Sanctioned

Target No. of
Applications
Sanctioned

Target No. of
Appplications
Sanctioned

1 2 3 4 5 6 7 8

1. Andhra Pradesh 31900 32556 31900 30754 34200 29618

2. Assam 9900 9852 15000 13550 13400 12364

3. Bihar 22150 17924 22150 18818 21500 10229

4. Delhi 4550 4143' 4550 735 4700 668

5. Goa 550 499 550 461 600 306

6. Gujarat 8500 10190 8500 9815 12600 10912

7. Haryana 7200 9353 7200 8420 6300 6395

8. Himachal Pradesh 2100 2578 2100 2405 2300 2315

9. Jammu & Kashmir 3100 2586 3500 1598 3500 2452

10. Karnataka 17700 17000 17700 17363 22000 18346

11. Kerala 15000 14337 15000 15099 16000 14598
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12. Madhya Pradesh 27050 31566 27050 33604 31500

13. Maharashtra 35900 40392 35900 39174 42600

33174

42502

14. Manipur 4000 1753 3000 2082 1300 933

15. Mizoram 250 242 375 335 400 281

16. Orissa 8250 8267 8250 7989 9250 8092

17. Punjab 15000 15603 8600 9402 9000 10192

18. Rajasthan 10400 10273 10400 10632 14300 13266

19. Tamil Nadu 21800 19304 21800 19438 27700 16362

20. Tripura 1300 1238 1950 1676 1300 965

21. Uttar Pradesh 35813 37324 35813 37490 45200 43620

22. West Bengal 22900 10184 22900 7900 23000 3620

23. Andaman & 
Nicobar

100 101 100 60 100 81

24. Arunachal Pradesh 300 287 450 409 300 217

25. Chandigarh 150 171 150 162 200 169

26. Dadra & Nagar 
Haveli

150 157 150 151 50 59

27. Daman & Diu 100 116 100 99 50 53

28. Nagaland 300 309 450 427 450 30

29. Lakshadweep 50 35 50 36 50 48

30. Meghalaya 550 561 550 591 550 407

31. Pondicherry 500 513 500 502 500 505

32. Sikkim 200 169 200 132 100 93

Statement-ll

State-wise progress of SC/ST under PMRY during 1995-96, 1996-97 and 1997-98*

S.No. States/ Number of cases sanctioned
UTs 1995-96 1996-97 1997-98

Total SC/ST Total SC/ST Total SC/ST

1 2 3 4 5 6 7 8

1. Andhra Pradesh 32556 3425 30754 2928 29618 2712

2. Assam 9852 2217 689 31 - NR
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3. Bihar

4. Delhi

5. Gpa

6. Gujarat

7. Haryana

17924

499

10190

9333

8. Himachal Pradesh 2578

9. Karnataka 17000

10. Kerala 14337

11. Madhya Pradesh 31566

12. Maharashtra 40392

13. Manipur 1753

14. Mizoram 242

15. Orissa 8267

16. Punjab 15550

17. Rajasthan 10273

18. Tamil Nadu 19304

19. Tripura 1238

20. Uttar Pradesh 37324

21. West Bengal -

22. Andaman & 97
Nicobar

23. Chandigarh 171

24. Dadra & Nagar 156
Haven

25. Daman & Diu 116

26. Nagaland 309

27. Meghalaya 561

28. Pondicherry 513

29. Sikkim 173

902

NR

2

1312

666

354

1858

590

4127

4450

700

242

975

1702

1933

1368

176

4833

NR

18

2

76

12

309

550

64

65

18818

461

9815

8420

2405

17363

15099

33604

39174

2082

337

7989

9279

10632

19438

1676

37490

3720

60

162

151

34

427

563

502

39

858

NR

2

1659

632

377

2214

737

3970

4594

851

835

1047

1231

1931

1518

171

3612

108

01

12

77

04

427

557

64

21

6526

668

306

10912

6395

628

10758

8801

33174

5978

NR

175

23

10196

6465

3471

222

43482

2059

81

21

41

53

NR

407

505

68

276

NR

NIL

2322

500

94

978

674

4005

698

NR

175

08

1274

981

351

27

4143

42

NR

02

23

09

NR

390

49

16

NR ; Not reported.

•The total sanctions In this Statement-11 
beneficiaries has been made.

may vary with Statement-1 as herein sanctions are tabulated only where corresponding reporting of SC/STs
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Statement-Ill

Central Grant released ID the States/UTs under Prime Minister’s Rozgar Yojana during the year 
1995-96, 1996-97 and 1997-98 under entrepreneurstiip Development*

(Rs. In thousands)

SI. No. State/UT 1995-96 1996-97 1997-98

1 2 3 4 5

1. Andhra Pradesh 30399.45 23403.00 18247.50

2. Assam 9848.00 10443.63 5717.00

3. Arunachal Pradesh 268.50 332.35 342.65

4. Bihar 11047.70 11188.88 3395.00

5. Delhi 3362.60 854.25 Nil

6. Goa 388.75 228.73 180.00

7. Gujarat 6971.35 5052.75 1957.50

8. Haryana 6642.50 5700.05 4204.25

9. Himachal Pradesh 2275.90 571.00 484.00

10. Jammu & Kashmir 2863.40 1733.75 186.50

11. Karnataka 16190.65 10727.03 11985.25

12. Kerala 10121.90 3515.15 3125.25

13. Madhya Pradesh 26737.70 24754.06 17199.09

14. Maharashtra 19276.10 7911.45 6934.75

15. Manipur 4515.55 1638.80 536.75

16. Meghalaya 449.25 897.08 420.75

17. Mizoram 164.85 267.08 312.42

18. Nagaland 21.20 377.75 282.00

19. Orissa 7145.70 4814.85 6850.40

20. Punjab 13015.40 3802.45 8613.10

21. Rajasthan 9262.55 4738.60 8196.50

22. Tamilnadu 15965.20 7912.85 11806.50

23. Tripura 1173.30 2003.08 680.25

24. Uttar Pradesh 40371.80 26040.04 36894.91

25. West Bengal 8002.75 7820.70 8095.75

26. Andaman & 
Nicobar

108.50 72.10 83.25

27. Chandigarh 189.05 159.40 91.00

28. Daman & Diu 84.20 236.45 190.50
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1 2 3 4 5

29. Dadra & Nagar 
Havell

129.40 141.95 48.75

30. Lakshadweep 34.20 24.48 37.25

31. Pondicherry 453.50 404.03 266.47

32. Sikkim 75.80 132.23 57.50

•Subsidy under the scheme is released to RBI which distributes it to the banks

Cotton Export/Import

1556. SHRl RAMCHANDRA VEERAPPA : Will 
the Minister of TEXTILES be pleased to state:

(a) whether cotton exports have virtually come 
to a halt during the month of January, 1998;

(b) if so, whether the recent sharp rise in
cotton prices in the domestic market is one of the
main reasons for this halt;

(c) if so, whether India has decided to import
cotton if the prices do not come down;

(d) if so, the details thereof; and

(e) the total import made so far and to what 
extent the cotton price rise has been arrested?

THE MINISTER OF TEXTILES (SHRl KASHIRAM 
RANA) : (a) and (b) While some cotton exports from the 
country did take place during the month of January 
1998, the pace of shipment was slow mainly due to the 
fact that the prevailing international prices of several 
varieties were generally lower than domestic prices.

(c) to (e) The import of cotton is under OGL with 
zero duty. Even though India is an exporter of cotton, 
every year some spinning mills do prefer to import a 
limited quantity of cotton, depending on their particular 
requirement. The qunatity of imports is seen to vary from 
year to year and depends on a number of factors 
including demand for and domestic availability of particu
lar varieties, differential between domestic and interna
tional prices of cotton, etc The Cotton Advisory Board in 
its last meeting held on 6.3.1998 had estimated that the 
import of cotton would be 5 lakh bales during the cotton 
year 1997-98 (i.e. October, 97 to September, 98).

Quotas of Janata Cloth

1557. SHRl MADHAVRAO SCINDIA :

SHRl MOTILAL VORA :

state:
Will the Minister of TEXTILES be pleased to

(a) whether quotas for Janata Cloth are allo
cated to different States for proper employment of the 
weavers belonging to them;

(b) if so, the details thereof,-^State-wise parti
cularly for Madhya Pradesh;

(c) whether no such quota has been allocated 
to Madhya Pradesh for 1996-97 and 1997-98, despite 
massive population of weavers therein;

(d) if not, the reasons thereof; and

(e) the Janata Cloth quotas allocated to 
Maharashtra, Gujarat and other States during each of 
these years?

THE MINISTER OF TEXTILES (SHRl KASHIRAM 
RANA) : (a) to (d) The quotas allocated to the State of 
Madhya Pradesh for the years 1996-97 and 1997-98 
were 3.75 million sq. metres and 1.75 million sq. metres 
respectively. The Janata Cloth Scheme has been phased 
out with effect from 1st April, 1998.

(e) The quotas of Janata Cloth allocated to 
various states during the year 1996-97 and 1997-98 are
as follows:-

(Quotas altocated ) 
(million sq. metres)

S.No. State 1996-97 1997-98

1 2 3 4

1. Andhra Pradesh 0.72 -

2. Assam 14.43 9.00

3. Bihar 3.40 3.00

4. Gujarat 1.27 0.20

5. Jammu & Kashmir 0.50 0.50

6. Karnataka 19.48 14.00


